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V *TT»T Sfcf'SrT ̂  <T? sftHT W T>T <T5T 33 
«TW  €t STT̂lrT ?t fafaff |?pi «ri | f̂TT 
sr%vr, *rl*r  sre?r  c?̂ 9tt?h stttt srcm

3TT3T IRTTftr # W7 5T5TT WHT* gTTT fâfa
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(iv) Reported detention of 104 Dm 
Deluxe at Bihiya Station (Eas­
tern Railway) on 21-4-79.

SHRI A. K. ROY (Dhanbad):  I
would like to draw the attention of 
the House to the following matter of 
urgent public  importance  under 
Rule 377.

I have got a horrible  experience 
of tt*jn journey by 104 DN Deluxe

ota 21-4-79 whicn 1 could know by 
inquiry, an aknost qommoni pheno­
menon in the main line of Eastern 
Railway.  Between Buxar to Dana- 
pur, to give passage to  this super 
fast train, the local passenger train 
is delated at Bihiya Station, which 
seems to be the root cause of dis­
turbance in that line. On 21-4-79, at 
6 AJC, pâ Mmger train was detained 
fit Bihiya Station to give clearance 
to the peluxet which  enraged the
local passengers who  stopped this
train also by puling the signal. Then 
nearly all passengers of the  local 
train rushed into the  Deluxe. the
glass panes were broken, the  air-
conditioned  compartments  were 
seized and the vaccum pipes  were 
cut. Some, people forcibly  entered 
into the Dining Car and took away 
all the food prepared for the  long 
distance passengers. After a lot  of 
detention, the train had to start then 
as a passenger train with interme­
diate stoppages between two stations 
due to extra chain pulling. In  this 
way, the train went upto  Mokama 
Junction  via Pat’.ia and  became 6 
hours late.

.Inconvenience caused to the pas­
sengers were extreme. Food was ex­
hausted,  air-oonditioner  failed, 
water  was  also  not  available. 
Comments of the passengers  were 
bitter. All programmes, were upset. 
With me was traveling one Member 
of the Upper House of U.P. He lost 
his connecting train at Howrah.

From Buxar to Mokama the dis­
tance is hardly 200 kms. But jft took 
ten hours for the Deluxe  train to 
pass. Ah ironey to the episode  is 
that tibe Conductor Guard charged one 
passenger, a military officer,  who 
lost all connecting train nt Howrah 
for the late runing of  the  train, 
extra fare chargeable for super fast 
train.

The whole thing  is distressing 
and shameful especially when it is - 
happening for some time nearly re­
gularly. It appears that local passen- .


